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Internal and ellternal debt, was 11.3% of 
its tall revenues. According to the data 
published in the Statistical Year Book (1966) 
of the United Nations, the corresponding 
fillures for the U. K. (Central Government) 
and the U.S.A. (Federal Government) were 
12.2 per eent and 7.8 per cent respect. 
tively. 
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P.L -480 Allreemat 

9724. SHRI BENI SHANKER 
SHARMA: Will the Minister of FINA· 
NCE be pleased to state: 

(a) whether the desirability of ending 
the PL·480 agreement has been examined; 

(b) if so, with what results; and 
(c) the steps taken or pwposed to be 

taken in the matter? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) to (c). It is 
!l0' ~19ar ''Vhi~~ ~r,. 48Q .... greem~nt is ro-

ferred tn in the question. Individual PL· 
480 agreements for importing specified 
quantities of foodgrains, cotton and other 
commodities ar~ signed when the import of 
these items i. considered to be essential. 
Imports against the Agreements signed so 
far have been nearly completed and the 
question of terminating any of these agree· 
ments does not arise. 

UrbanltoatloD of Deihl Villages 

9725. SHRI BAL RAJ MADHOK : 
SHRI JAMNA LAL : 

Will the Minister of HEALTH, FAMI. 
L Y PLANNING AND URBAN DEVE. 
LOPMENT be pleased to state: k 

(a) whether it is a fact that many vill· 
ages of Delhi have been declared as urban 
villages; 

(b) whether it is also a fact that these 
urbanised villages have not so far been 
given any urban amenities such as water, 
faterines and urinals; and 

(c) if so, the steps which are being 
taken to provide these facilities to these 
villages? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PL .. NNING AND URBAN DEVELOP. 
MENT (SHRI B. S. MURTHY): (a) to 
(e). Yes. all the villages, which fall within 
the urbanisable limits described in the 
Delhi Master Plan, have been declared as 
urban areas. Accordingly, the Deihl Deve· 
lopment Authority' is preparing develop. 
ment plan. for these villages, and estimates 
of expenditure on the provision of internal 
services and maintenance thereof are also 
being prepared. Necessary amenities will 
be provided in these villages a. soon as the 
development plans and the estimates of ex. 
penditure have been finalised. 
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